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SHRI T. A. PAI: It has also been 
bi ought to my notice that in some 
stations in some States it is customary to 
&top the train by pulling the chains before 
Ihe train enters the main station and pas-
sengers walk away. We are trying to 
tee how best such chain-pulling can be 
stopped by other means than by law.

SHRI N. K. P. SALVE: May I know 
whethei the hon. Minister is aware that 
the institution- of ticketless travel is be-
ing perpetrated on account of the bless-
ings of the railway employees. You 
should be 'knowing about it; some ticket- 
less travellers get VIP treatment. 1 want
io know whether any action has been 
taken against people who arc responsible 
for allowing this type of ticketless travel 
and whether such railway staff had been 
prosecuted or whether any action had 
been taken aginst them.

SHRI T. A. PAI: I am not able to 
give any definite information about railway 
staff...........

SHRI N. K. P. SALVE: I seek your 
protection. Part (b) speaks about the 
steps taken by the Government to chek 
ticketless travel. The question is rele-
vant. If he is not ready, be should be 
asked to be ready with this became it Is 
a relevant question.

SHRI B. S. BHAURA: May I know 
whether the Government are considering 
any proposal to have a conductor in 
eadt third class compartment, as in the 
first class compartment to check this?

SHRI T. A. PAI: Since we are M ak-
ing of converting all our trains n to  
vestibule trains; we do not see any pur-
pose in having more railway personnel 
in the trains which have less accommo-
dation for passengers. In order to pte- 
vent one abuse I am afraid the sugges-
tions put forward should not make us 
incur mote expenses.

Construction of Iddild Hydel Project in 
Kerala

-f-
*307. SHRIMATI BHARGAVI 

THANKAPPAN:

SHRI RAMACHANDRAN 
K-VDANNAPPALLI:

Will the Minister of IRRIGATION 
AND POWFR be pleased to state:

(a) the progress made in the construc-
tion work of Iddtki Hydel Project in 
Kerala;

(b) whether the construction woric is 
going according to the schedule; and

(c) if not the reasons for delay and 
the revise’d sl  ledule of its completion?

THE DEPITIY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): (a) 
to (c). A statement Is laid on the T ik e  
of the House.

Statement

(a) The physical progress made in the 
construction of the major civil work is 
as follows:—
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No
Item Total Quantity 

involved
Progress as by the aid 
of September, 1972

1 Idikki Dam (concrete)

2 Cheruthom Dam (concrete)

3 Kulamavu (mesonary)

4 Power tunnel

5 Surge Expansion Chamber

6 Underground Power House concreting

7 Tail race tunnel

4 68 lakhs m*

17 05 „  ,

4*1 „ ,

1998 m 
75 6 m 

9170 m* 

Excavation completed

1 32 lakhs m’’ 

6 84 „

1 76 „ »
970 m 
68 m

2375

(b) The woiks ate now progressing 
more or less according to the revised 
schedule except for the pressure shaft 
works tnd tht Kulamavu Dam works, 
which arc slightly behind schedule As 
pci the present schedule of construction 
tlx first generating, unit is to be com- 
mi loned by December 1974, followed 
by the second and third units at intervals 
ot thue months each thereafter

(t") \  delay of 1 j months has lecentlj 
occurred in the works of the pressure shaft 
on account of (about trouble and a 
month’s delay in Kulamavu works on ac 
count of a stay order w regard to work 
on some of the quarries The target of 
commissioning the first unit by December,
1974 is attainable despite the delays be 
mg experienced m the pressure shaft and 
Kulamavu Dam as the shortfall could be 
and? up in the coming seasons

SHR1MATI BHARGAVI THANKAP-
PAN May I know whether the State Gov 
emment had adked for financial assist 
ance to expedite the construction work 
of Iddiki project and, if so, what is the 
reiction of the Government thereto*

SHRI B N KUREEL fcfdiki project 
is a State project Assistance from the 
Centre is given as block assistance—loan 
or aid There is no provision for giving

assistance foi a particular scheme from 
the centie but when the project is in a 
difficult position, some assistance is being 
given from the centre At present, the 
Iddiki projcct is going on mccly accord 
mg to the revised schedule Of course 
there has been delay It was to be 
commissioned in 1970 but it is now ex* 
pected to be commissioned m 1974 The 
delay occurred because initially there 
was delay m acquisition of land and 
eviction of encroachers There was 
labour trouble also Now steps have 
been taken to accelerate the work A 
high powered board has been set up under 
the chairmanship of the Kerala Chief 
Minister to solve the problems on the 
spot To give incentive to labour, the 
wage was increased from Rs 3 50 to 
Rs 5 20 per day These are the steps 
that have been taken to accelerate it

SHR1MATI BHARGAVI THANKAP-
PAN Is it a fact that there is labour 
trouble because the legitimate demands and 
rights of the workers are being dented by 
the Hindustan Construction Company? If 
so is there any agreement arrived at 
so far for meeting their demands?

MR SPEAKER I think this does not 
arise out of this question, hut as a eon 
cession to tine lady member, I  keep 
silent over it If the minister is ready, 
he can answer it
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SHRI B. N. KUREEL: I have stated 
that a higlupowe*ed committee will go 
into these probteftts.

SHRI RAMACHANDRAN KADAN- 
NAPPALLl: May 1 know whether the 

' Government of India is aware of the 
fact that due to paucity of funds some 
inevitable payments like customs duty for 
import of major equipment and payment*, 
to contracts are being delayed, with the 
result there is delay in completing the 
construction of the project?

SHRI B, N. KUREEL. I am not 
aware of this fact.

SHRI R. BALAKRISHNA PILLAT: 
The State Government and the State 
Electriciy Board asked for a provision of 
Rs 14 crores for 1972-73, but the Central 
Government allotted only Rs. 11 crores 
May I know whether the Central Gov-
ernment will make another fresh allot-
ment of Rs. 3 crores for this year for 
making payments to contractors and 
others, so that the work may be com-
pleted according to the schedule?

SHRI B N. KUREEL- Yes; the 
Kerala Government asked for a special 
assistance of about Rs 3 crores and that 
i** under consideration

Issue of Hill Station concession tickets 
wUkotit restriction

'^08 SHRI E V. VIKHE PA71L 
Will the Minister of RAILWAYS be 
pleased to slate:

(a) whether a suggestion to issue Hill 
Station concession tickets without restric-
tion of seasons is tinder the consideration 
of Government;

(b) whether any decision has been 
taken on the suggestion, and

(c) if so, the nature thereof?

THE MINISTER OF RAILWAYS 
(SHRI T A, JPA1): (a) No, Sir.

(b) and fc). A suggestion was made 
by the Tourist Development Council at 
its meeting held at Goa in October, 1972

that the concessional hill station tickets 
may be issued without any restriction of 
the season. This concession has no com-
mercial justification. This suggestion is 
not acceptable as the Railways are not 
also enlarging the scope of the conces-
sion in the context of the present finan-
cial difficulties of the Railways.
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SHRI r. A. PAI* The railways uil 
interested in trying to maximise then 
income so that the general revenues o' 
the country may be augmented. It tar 
not always agree to the concessions th it 
aie jncicasingly demanded So far as 
hill stations are concerned, oui view is 
that during the busy season no lontts 
sion should be allowed because theie ■ 
so much of over-crowd mg on the rail 
ways Also, people are prepared to pay 
fat hotel bills and so they can pay the 
full charges. 1 am afraid that if the 
concessions are allowed during the off-
season there is no guarantee that people 
will travel On the other hand, those 
who travel by habit may be affected. In 
any case, on certain railways we are pie 
pared to examine it even as a commei- 
cial proposition, if the offer of these 
concessions would augment the revenues 
of the railways
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